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Action Taken by Local Self Government in OA 230 of 2021(S7) [OA

147/2020 (PB)] of Hon'ble NGT

The Hon'ble NGT as per order dated 29.10.2021 in OA 2302021 has
obsernved that non compliance of Solid Waste Management Rules 2016 results
in damage in environment and public health and it is mentioned that the
proposed plan i terms of timeline is against the statutory rules - Solid Waste
Management Rules. 2016 and with regard to sctting up of STP, the timeline
proposed 15 In violation of judgment of the Hon'ble Supreme Court in
Paryavaran Suraksha Samiti & Anr. Vs. Union of India & Ors.2 For exceeding
the timeline, compensation is required to be paid in terms of orders of this
Tribunal for restoration of the environment and compliance status has not been
mentioned.

[t 1s submitted that as per NGT OA 230 of 2021(SZ) [OA 147,2020
(PB)]. various steps were taken under Ottapalam Municipality and District
Suchitwa Mission to transtorm Panamanna into a Model Village.

Following are the major activities carried out under Suchitwa
Mission and Ottapalam Municipality as part of Aetion plan prepared in NGT
OA 230 0 2021 (SZ

Action Points Date et o
I. Suchitwa Padhavi Inspection date 01.10.2020 |
2 Stotus Preparation date 05,10.2020 |

Draft action plan preparation as per NGT N
« 2
0.A 147/2020 At el
4. Action plan submission to KSPCB 19.07,2021
Inspection conducted by DSM at SWM

D

k. | 29.07.2021
plant at Panamanna
_ Review mecting conducted by DSM with
0. HIKM. Otapalam Muncipality, District 29.07.2021 i
| PCB Palakkad |
Draft action plan preparation as per NGT - i
) o . 3 ) 2 !
" 0A6062018 M. A |
g Action Plan vetted by DSM /Inspection 01.09.202]

Team i



; Meeting conducted between DSM and ULB
9. reg implementation of action plan as per  29.07.2021
i
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NGT OA 147/2020

Preparation of action plan:

[t is submitted that the State Suchitwa Mission was directed w
prepare and submit an action plan to implement the activities of model village
as part of the NGT OA 147,2020. Based on this. an action plan was prepared
by District Suchitwa Mission and Ottapalam municipality. The action plan was
submitted to State Suchitwa Mission and KSPCB for approval. Municipal
council approved the action plan and decided to implement the
activities.FFollow-up activities are planned and are being implemented as per
the action plan.

Review mecting:

[t 1s submitted that a review meeting was convened on 29.07.2021
under the chairmanship of the Municipal Chairperson along with the
Municipal authoritics, District Suchitwa Mission, [laritha Kerala Mission and
the District Pollution Control Board to discuss the progress of the Model
Village Action Plan as per the NGT order. Municipal Chairperson. Health
Affairs  Standing Committee  Chairperson,: District  Suchitwa  Mission
Coordinator, Haritha Kerala Mission District Coordinator, District Pollution
Control Board Senior Environmental Engineer, District Suchitwa Mission
Program Officer, Municipal Secretary, Health Supervisors and other officials
from Health dept attended the meeting. Meeting reviewed the progress of
action plan on NGT order.

Special meeting of Haritha Karma Sena Members

It is submitted that a special meeting of Haritha Karma Sena
members was convened by the municipality in connection with the

implementation of the action plan.
r\i . . 0
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The main agenda of the mecting was o plan awarenoss prograins by

Municipal councilors and members of Haritha Karma Sena on door o door
collection and Uscr fee Collection in houses and commercial establishimients.

Meeting of Sanitation workers

[t is submitted that as part of the implementation of an action plan
based on the NGT order, a meeting of the sanitation workers under the
municipality was also convened. The vatious activities implemented i the
municipality in connection with the action plan were explained and the
participation of sanitation workers was ensured during the campagn activanes

Littering in public places: Night squad formation and actions

It 1s submitted that the NGT order pointed out that littering of
unsegregated waste in public places 1s a major problem in Ouapalam
Municipality. Hence a night squad was formed and has been conducting
inspection to prevent littering in public places, During the inspection by the
squads, 36 violators were identified and fined Rs, 383407-, All littering spots
are fenced and turned into gardens. Statts arc deployed for its maintenance and
beautification.

Removal of'rejects in SWM plant

tis submitted that the Clean kerala company removed 40,035 ronnes
of rejects from SWM Treaument Plant at Panamanna during this period.

Municipal Council Decisions and resolutions

A number of important decisions related to the implementation of the
action plim in connection with the NGT order were approved and passed by
the Municipal Council. The separate council convened on 12.07.21 o discuss
the action plan and approved it.

‘¢

Decisions of the council meeting on 12.07 2021

b
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The user fee of Haritha Karma Sena will be Rs. 60/- from houses and a
minimum of Rs 150/~ from commercial establishments. [t was decided w0
conduct a house visit by the councilors of each ward and register all the
houses and collect waste from 100% of the houses and institutions.

¢ The council has decided to hire a vehicle for Harithakarmasenad's
acuvities.

L

e As part of raising awareness i all houscholds. it has been decided o
distribute notices and waste collection calendars,mic announcements
within the limits of the municipality.

e Decided to identify suitable places to establish mini MCFs,

o It was decided to construct a mini MCF in addition to the existing RRFF
to facilitate the collection of Non-biodegradable waste and 1o implement
departmental basis as a part of completing the work as carlier,

o 11 s been decided w prepare DPR for biomining/bio remediation by
conducting Legacy Waste Estimation at Panamanna Plant.

e The Health Supervisor has been directed to take steps to increase the
revenue of the municipality by scientifically sorting and selling the non-
biodegradable waste collected in MCF,

o It was decided 1o repair the existing shredding machine if possible and
replace it if not.

o It was decided to clean the road and surroundings to MCFEF and RRFE
plants with JCB.

o [t was decided to convert the shed, which was carlier made of organic
manure and i1s now used as MCF.into a windrow compost plant.

o The council has decided to carry out special monitoring  and
beautification of the waste dumping sites mentioned in the NG'T report.

Decisions of the council meeting on 06.08.202 1

o The municipal council has approved the DPR of Rs.1,34.47.750 prepared
for removal of legacy waste at Panamanna plant.
e Ihe council has decided to construet temporary MCFE at Panamanna plant

[tis submitted that Chief Secretary to the Government had conducted
review meeting on 18.11.2021 to monitor progress of implementation ol Solid
Waste Management Rules and to monitor the compliance ol NGT cases and
Additional Chief Secretary to the Government, Local Self Government
Departiment is also conducting continuous review meetings to monitor the
compliance of NGT directions and implementation of SWM Rules 2016,
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[t is most respectfully submitted that the prime issue/dispute as far as
the case is concerned is the hsting of certain arca in the Ottapalam
Municipality by the Pollution Control Board as htter spots. Those litter spots
were with i the premises of Ward No: 14, 23.7,27 ( old Ward numbers).
[Immediately after getting the locating of litter spots the Ottapalam
Municipality has taken earnest steps to clean those spots so as to reduce rather
fully stop the dumping of waste in those spots. Garbage of those spots were
removed and various types of plants were cultivated. Now such plots are
converted into green butterfly parks and there is no further dumping ol waste
in those spots. The images of the Butterfly garden may be seen as Annexure -1,

As far as the fourth spot located by PCB is concerned.the spot is a
private property. Immediately after getting reports. the Secretary, Ottappalam
Municipality has issued notice to the present owner of the plot and issued
directions to see that no garbage is dumped or stored in those areas. The owner
has crecied barbed fencing at height and there by the possibility of throwing of
the waste could be mitigated. Even after such process, it was noticed that
waste was being dumped and it is submitted that the Secretary, Ottappalam
deputed special squads to find out the offenders. Many people were caught red
handed and fines were imposed as per the Statute.

It is submitted that in order to dispose/handle the garbage the
Municipality installed Aerobic composite unit in three vital parts of the
Municipality for the purpose ol disposing waste. The starting up ol
Thumboormuzhy™  model has reduced  the volume  of  garbage  very
considerably. The team members of haritha karma sena are deployed to colleet
degradable waste from varions parts and used 1o dispase in such composite
units and it is working in a very good condition. It is also most respectfully
submitted that a sum of Rs. 10 lakhs have already been approved by the DPC
for the dispasal of garbage unit at the centrally located unit at Panamanna.
More over the team members of Haritha Karma Sena have already started to
collect plastic wastes from various homes, stored in hygienic conditions and it
will be taken also.

[t is submitted that apart from the remedial measures enunciated
above. the Municipality has called for beneficiarics to install 1000 bio bins in
houses und the process of selection is also going on.
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[t is submitted that a DPR has already been prepared for a project at
the cost of Rs 1.35 crore to set up the unit for bio mining and such other
advanced technology of disposal of waste and will be commissioned soon.

[t is also submitted that the Municipality has tendered a detailed
project for the bio mining of legacy waste. The matter was placed as an
agenda before the Council of the Municipality. and was not passed in that
council and it is submitted that it will be considered in the next council and
expecting that it will be materialized. The Action Plan of Ottappalam
Municipality may be seen as Annexure -1

Further, in due compliance to the directives of the Hon’ble Tribunal.
action has been initiated by the Kerala State Pollution Control Board for
assessing and levying of Environmental Compensation, adhering 1o the
Central Pollution Control Board template for assessment of compensation for
non-compliance to solid waste management. from the Ottappalam
Municipality.

The report is filed on behalf of the Chiel Seeretary . Government ol

Kerala on the 11 day of January 2022,

tasodoly

Sarada Muraleedharan 1IAS
Additional Chief Secretary
Looual Belf Governmeut Dopailinent
Government Secretariat
Thiruvananthapuram,

o 95




ManojJhi

Just now




M o [TV
ManojJhi

Just nov







0w 8
ManojJhi

Just now




“pajaydiuag
Fuuaiauny Famorpung| seaie 1sa0.d 'SBD.IE Se4ue0 om L Ul iun Funsodiuo
Jun Bunsodlos 21em ol [@aat] 1un duisodwiod a3em g Ly 1smotd mjgnd 2M5EM O [9A3] AUNTUWIOD TYZNULINGRIT ],
Aunwiues wznuunquayll  oig [Ea] Autnwwes| DI pue up Fuizeswt pue fuysixa jo Suuonaung g ansug .
IyZENE R WY | autesford owzeagoad ‘SuIagsuy PajIes Jou Sey
SEALRIEME 58AUAIBME ng saoejd oa Ul paTIEISU BRaY sy [japaly UOIINIRSUL PUE 1
[Ewadg]  des-pg jeradg dag-ag yzoownguing],) unsoedwod QIUnuueg| Woel upiaa|od ajseMm oy
' uo| ’ U )
$3Y2 payLEp; TejuaLapduy apepawa)dig
31 v uaeiuawadun pue pue .
10} AuaSe 0119119] papiesioy| HONRIUSWMSEC W] pue|  sampasold saanpasoad Ajedioungy] J0 S21IUAI USR] [2AB] JAISAL U] sB|ed
saunpaaosd dapual], sapuayl zz-Aep-1E dopuaf zz-few-1E OT W A7 TUIN MaN JO HORINISUOD afeaods dp Bumas
ti IO JO U0 el
u a3 anp 130 o 1o Susaan spuegd) !
PRI N i apejuanydu] g Juatyean apsem o1q i) Aep aad suto] (&rredex Kep aad
panazis yun| Jupsodwog pue auc Jo Aoede Susseanad e yam Juepd] aunoe) 1] ueias||ng NSeA
paltess un fuysodwon | Sunsoduory smatpuipy | MOIpuIs jo sasnpaaoatl Sunsodwoy oy B dn 3as pey Ayedpionw} og pue g Hupsoduy
MOLDUIA JO LDREAOUAY jouopesouay| uopesousy|  dag-pg Jopual)  dos-gf BN L IR U SABUNIITW ML JO UOE[[EISU] | MOI[HIAS JO U0 EADUAY
paia|duio2pidiund %56 ‘88e1s [BUL]  paajdund) . J U1 e swgoenr Sungfiam
Rt Jo § "sEploA 10 [Wo0NSa)SBIIIIE] JIsey| {&iedens
affeyuadiad vopEuauadi apinold [y bSOOST IO U] 44Y Pue A0} durssoooad uny)
0@ HQOIINASTE walnsd PO-IE 10 SampaEy Suiaos pue afelos a1 saoadi]f  LOISURY JYY PUE 4D
. . " sanipoey Burssesoad ayses prjos dn Sumas
1
el SR 91U TIREE. - JURJ IUIL], :
uspoy ~ | aq o3 uonay ‘ e
198ae ] HSE], M
T20T/CT/TE ua sy 1Z0Z/Z1/8 o S| 15
1202 Ty euo sy 120602 U0 5y ’

Aiedidiuny] Wejedde)i) — usjd U0BIV-0L0¢/LP1

BN VO LON




=i

¢ T e
ﬁr‘ . ple jlaunot ‘uerEpawsd o1q/ Sunweolql Suitim olg] aisem Aoeds|
1enasdde Joj jercstde tedtungy ySeaap ~uepd euuE teued e Msew Oeda) jal jo [esodsip pue uaunea
HIUNOD 2y} 310j9q Bulpuad pUB| JOJ |IDUNTD BUY BICHG wiogg [eavadde 1 BUNERT 2y 10) 7Z- FZ0Z uepd [enuue ay Joy uoneuawardun
Azuage £ WoJy panladas Japual| Bupuad pue AauaEe £ patapua], mi-1g .. 1apuaj, m-rg Ul papATIU UAaq SEY SUHE[ 07 Jolunowe uy]  pue uonesedadd 1oolold
“paaldwad patajdwos wnl = ‘
Lsnany Apnis D1ses SoeHay
pajajdmo]y ISTE Any-1g UBIRUEISS [INpUcs pue Aouade o) fpuap)| o uonrwRSE MHUIE
punosy Jurpual], ememened ug 231sduwing [eII0ISTH JO UORBTIBRaY
i1t
e PeRIFt ee T jediopuni 1y safessat ®
s v stunured (e pue spIeog
HSI[(EISH FIUITLYSHYEISS (PISWIN0Y 0}
susgedies ssauas=ve e sGunssi jeoadg
2 : "STMEM |[B Ul SPIOYasSnoY :
PUE FAAY 1 ‘SBUIOBLL [243] JAISNID
~ ‘UOHNIHIISI] 18 BST
pajepdmn 'SAALDE UORNGLISIE JRpuUae] UonJafogf  8af Jasn pue uoladfjoe]
swneagoad ngpijou SIDQUISA S pue]  Joop ol mood vo dgnd
_ssauaaemy|  dog-pg oneuawjdungl  dag-og somipic=ardarsajdoad Aq udredwes asnoyl  0Y UODEAID SSRUAIRMY
PROT M BA0ET 0 paaday an [iwm ] “A@anoasdsal '
poseatau| s1 > P 2:R'08) W BARS) ST SUQDMSUT SZ9
OIS U F SP TYISNOY 374 WAL LODDS0D J00p
FHOT ¢ pasedssuy wogj u 01 0P 30 uopnpues suasasd ag g, quasad je
80T ST USOMIOsur oraafeapus 0M] SEB [243] ARl 01 519U BUBSELLIEYELIEL
©) pASERIIU] SI HONIMOSUl| 0o nonoafjoapue CFSE6 DB UL BUaS Cp 2IE 31 SIUAEUS| [QRIS) puR Sasnoy [|e
oy uondajjeIpur 5§56 01 01 paseaoul euLIey 2YILey U 532125 UONIAR0) toop 03 oo apiacad
S$GE 01 PIsSEs.IDUl| pasealIul UDOIIEI  HOLIA[0d JoJagunul PLE I3 CAL] $T [aAS] EAL U BUSS BUIS BULIRY
HODI3[[0D PIOYISNOE PIOYSSIeH  pIoYyIsnoH 1P0-T§ oy uapduang|  1PO-18 FULIES BYJIEH f2 Jaquunu 313 uspSusag) equey jo Buuayyduang
- “SUONTINSUl PUE SEH WO HenIsi00 1000 01 4000 %001 24asud
. L
[SEIRCAVEIATS
|eanidde ioj |2uncd 3yl aJ0jeq|  (eaoidde Joj ||IUncY M.Ewm,awwm
PERIGRS I5) AJBIDIBUSG| DYl 2J0jBq pRRlIWEAS T,
151 Aoy )
paaalal u ‘paplaocad ag
unpexnjddy opejuawajduy [[148 33 Buuewal 1eyos paplacad uaay sey
ssa1804d 1o pue ST JUALIERT) 315EM DIl [3A3] 304TI08 SPIOTaSNIT]
SETRLY] sainpono.d P Yasnoy [ TZ 404 AU 'sproyasnog| 01 saususdinba juaiuyeny
uopssnasial Zr-Aew-1g lopuajl Ze-Aepw-1e 01 SIUE SO0 Jo UDDRGLISH] J)SBM 01 [PAd Aoy




)%

Anfedisiunyy wejedeng
mmmﬁ_ N AHYLIHIES
- 8°Y ._mmnﬁn_ - il

i Ji@

i _,r,le

- -

sl dagpe dag-pg
Aa031f [[B 38
Sumonouny '
syols £1 RIALUET) *
siods|  dany e dumonaunyg  uo duod si
L2031 78 Suruniouny s) elower) §1 BIWED ued YoM paenbg
-wer dutod s1apdosm prenbs| Hulol s1yiom peenbg]  poyapdinon eaaten padefus ag g penby iy esawe)
pa;apduon| pospdwoed sseuoudd  ssevoud uo aave[IRAINg FAURJ[IPNING SIS pred Ul paynuapl syads spods 103317 pue
ssan04d uoneEsyQREsy UOREIYONESs] Oesynnesy 10 HOHE|[EISU] I3 118 J0 uan2a) 1 eaq pue uosaaauanf  sons dang jo Buledn
HOREIONEIE pue soueLea(d 2318 duing
. A
_ BIBIaY ‘Pt 5171 SE o0 sE dn 798 ag 1jm
L pedwjo Junpd q 15 8y’ paaiaoad 104 10U S1 30N 21|
pusas pue uor dwoxg oy ggWN° pieog [oluon .
pue yurad ez-nf-18 ez-nl-1€ uolnjjod ay: jo Eaoadde sy paseoal wepeddeno|
pleday 1eduaro) Sutpimg K21 3 THES SN [ediduE W a1yl Jo 150M S3UET puels sng [edpungy
e[e1ay oeduijo; puas puss pue puLed  panss) pue DON i 7518 dn 195 03 ueyel Sulaq aJde sdoys pue 0 DPIS IS3M TE JUE
puejned Sumpping panssy) Smppng panssipue 30N 1Y pue uopduiaxg {d.L5) JuBy] Juatmes j, Semas 10] pasdadde (eI 671 ) Juduryeas
PUR] O N 24l paumielqQ| 3 0 N 23y pautelqg  paurelqq A YHWM Uaaq se 2100 37| | J210afoad g1y SYL| aTemas Jo Juswys)|qeisy
; (d.15) 3ueld Jupuneas), afemas dn Jomag
. A




	ae4990b9db649ec92ae8fddecc49d5bc04f12ada29a96d9b0eecd3b2ffa29aad.pdf
	bd90ff70a35e3585ed85dbb72f937eb72331674dc69a6a62739b332fc21b54f2.pdf

	ae4990b9db649ec92ae8fddecc49d5bc04f12ada29a96d9b0eecd3b2ffa29aad.pdf
	bd90ff70a35e3585ed85dbb72f937eb72331674dc69a6a62739b332fc21b54f2.pdf


